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Surt SATYA NARAYAN SINHA:
If the hon. Member wants more time,
he may be given.
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Surt BHUPESH GUPTA: But it is
a question of the right of the House.
Is it right for the House to be called
upon to discuss and consider these
things in . ...

Mgr. DEPUTY CHAIRMAN:
is al] rightt The House
adjourned till 2.30 p.m.

That
stands

The House then adjourned
for lunch at two minutes past
one of the clock.

The House reassembled after lunch
at half-past two of the clock, THE
Vice CHAIRMAN (SHRI AKBAR ALl
Kuan) in the Chair.

RESOLUTION RE. APPOINTMENT
OF EXPERT COMMITTEE TO
STUDY DEVELOPMENTAL PRO-

BLEMS OF ECONOMICALLY
UNDERDEVELOPED STATES—
continued. '

Sur1 P. D, HIMATSINGKA: Mr.
Vice-Chairman, I said earlier that
industrially this country is very much
underdeveloped and that whatever
industries exist at present and what-
ever development you see, apart from
the recent additions, have all bheen
due to the efforts of the industrialists
who set up these industries in spite
of the difficulties that were existing
during the foreign rule. The coun-
try is now self-sufficient in a number
of things. Large expansion has taken
place and is taking place in the case
of engineering industries, both big
and small, and there is all-round
activity in many places. Sir, my hon.
friend, Mr. Bhupesh Gupta, wants
that the banks should be nationalisad
and he also said that the public secior
should come into the picture in place
of the private sector. As I said
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earlier, whatever indusiries you see
in the country today were set up by
industrialists and the banks have
been giving as much support as they
reasonably can, having regard to the
meagre finances that they have, State
aid, according to the Industrial Policy,
has a very wide scope especially in
regard to the starting of new indus-
tries. There are a number of indus-
tries which can be started only by the
State largely because the private
sector has not got sufficient resources,
especially in the case of industries
like the steel industry and so on,
which require large sums of money
which are not available with the
private sector, One can understand
Mr. Bhupesh Gupta saying that one
should act as complementary to the
other; that is, industries which can
be taken up and started by private
industries or by privale citizens of
the country should be started by
them and the State should come in
only when there are some basic indus-
tries to be started which need very
large capital and extensive know-
how. In such ways the country will
advance but I have not been able
to understand as to how the national-
isation of banks will advance indus-
trialisation. As you know, Sir, the
Reserve Bank is a nationalised bank;
so is the State Bank of India, The
State Bank has got about 700 brar.ches
including the sub-offices and there
are over 400 full-fledg>d branches and
the State Bank has over Rs. 400
crores in Asposit,  There are  the
State Industrial Finance Corporations.
Therefore, there is no dearth of capi-
ta]l but the fact is that in the country
we have not got a large number of
persons who know the ins and outs
or the requirements for the starting
of industries. Therefore, what is
necessary Iisg that Government should
step in and help those persons
who want to start industries. T do
not understand how this expert com-
mittee will help in further indus-
trialisation in the country. The
Mover himself has indicated in his
speech that the Planning Commission
is standing in the way of further pro-
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gress, the import-export restrictions
are standing in the way and so on.
That 15 correci. As a matter of fact,
too much of regimentation at duffer-
ent stages, at practically every stage,
retards the progress and delays the
starting of industries. As you know,
Sir, so far as regiora! disparities are
concerned, we have got the Industries
(Development and Regulation) Act
wh.ch was passed in 1951 under which
no one can start any industry without
getiing a licence and the licensing
authority which is at a high level
will be entitled to say where 1t should
be set up, how much expansion should
take place and so on. Therefore,
there is that Act if an Act is neces-
sary to regulate the starting of indus-
tries in regard to location, nature and
so on. Therefore, there is no dearth
of regulation and there is no dearth
of directives being issued at different
levels. The Planning Commission is
an expert body and the dufferent
States have got their own arrange-
ments for suggesting where industries
should be set up and in a number of
cases the States have been doing that.
Wherever the States have been active,
they have been able to push forward
the setting up of a number of indus-
tries. What is needed is more liberal
advances being made by the State
Bank and other banks to persons who
put forward sound propositions for
starting industries. Whenever our
Communist friends get an opportunity
of saying something against banks or
private industrialists, they do not let
the opportunity go but when the
Communist Party was in power in
Kerala, as you know, the much-
maligned Birla Brothers were induc-
ed to start an industry. They gave
them favourable terms and terms
much more favourable than the
industrialists were entitleq {0 under
the Act. They said that they would
not enforce a particular section of
the labour law and so on. Therefore,
they were intelligent enough to know
who the party was who would or
could start industries; otherwise
there was no love lost between them.
What is important is that persons
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who have the capacity to start indus-
tries, be they big or small, should be
helped by the State in different ways.
As a matter of tact, Government has
been helping in different areas with
different kinds of help. For example,
finance is being advanced by differ-
ent banks, by the Industrial Finance
Corporation, by the Industrial Credit
and Investment Corporation and so
on. Government has also been giving
guarantees 1n respect of foreign loans
to enable expans.on or the setting up
of new industries. The method that
is being followed now is the right
one, More controls or the State
taking over all the industries will not
only not help the cause of further
industrialisation but will come in the
way of industrialisation. If a man
wants to issue further capital, he
cannot do il without the consent of
the Controller of Capita] Issues. So,
at every stage control is there which
can guide people, if they want pro-
perly to do all these things, and as
a matter of fact that is being done
but I am afraid that the Committee
that has been suggested will in no
way help in developing indusiries or
in removing the backwardness in the
country. The facts and figures quot-
ed by Dr. Gour about deposits and
advances only go to show that the
country is in a poor state of affairs.
There is not enough money in the
country which can be made available
for the development of industries.
That condition has to be removed.
At present, according to the resources
available the State is doing that and
I think if proper steps are taken, the
country will go forward and the
country will be industrialised and
different areas will have different
industries suitable according to the
site, according to the circumstances
and according to the raw materials
and other things available in that area.
Therefore, 1 oppose the Resolution
that has been moved by my hon.
friend, Dr. Subba Rao.

A T A (T Rw)
JUTSTR WG, W AR § wYe-
w7 7T faww ¥ #wew wGl ¥ faa
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[#ffr Foom FAT ]
st <o e gE @ W g
o YT ¥ A Fg feoileqa I
fiFar @ S & FTATT O} |/ F9A 937 FT
TP gl 1 IO T g ) F faem
w37, it 77 93w &1 oF fgear g,
qg ¥ AE § A AG W ST FE
YOO W SS9 FAXHF ugr
T F gAY 0T FEAT AMEATN § AR
Iq A AT FT AW HRGT FHIAT
[T § | s AT fw ¥ g ®
WY o 47 AT gaaT e g g
f& oft gl ax % AREEr @
UGS

IR UERY, 99 faey geww
IFTL 97 9 gAY ESEE! FT 9 A5
foett # FUET g1 @I 9T, IR AT T&F
e F FOF &t T AFETE, T
gt fodi & a8 F9 uFEE 59
&< fear o #X 98T ¥ IwT g fay
T AR FE FE A SR 9T | AT
FX forar o1 @T & ) gEe W AE W
f fom @t Y ugd fas @ oo W]
FW & & (o qT e @ o1 I
& oy oear F0i a w7 fay @ g

i & & uF AR T AT
#T 7R SIgF aF AA @ATA § AR & AT
To 99 & foid a7 gU | 9 T BT Y&
F4 ¥ o gafes W agl ) FTar
frEFraT R, aRAEF T &
Ta1 81 @ & fr 9l & adFeae W g
foq w3 a1 from w1 f@@ W™ AR Ay
FeET WY 37 g T AR w3 e
gl 1T & o o @eer & fadivs
F& faw ifE 39 FT G997 H¢ AR
ToE TE A I FT & WG [
2 od | O g § SefE ag g
qgeft qua¥iy AT & HRRTT HE-
THR & AT AT T AT AR ;S
wafe fadta g=adta FsmT 7 a8 ST
T F G § T Ig Fg a7 o fagiasy
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NI AT T @ e ar e
qaRdt § BF 978 aF AyariEer #57
graeg g gl aF g€ UF YT F q9q
agt fafiosn & afufa gy anfgd
o ¥ 3 ag 3@ fF g aX IAT
¥ ATER FW A W} T I
AR faay =9 3 1 @7 95 5iran § fw
TRA &R FTHN &7 HIFTTHFTT
F fad 3 Wr g X 93w T@ER 39 AR
forte s &8 Y ) o”RE 9T 93w
AT F ATE €T § @F FLAT A0
9 9T a3 A T 1 F AT AT F
9 AT AAT FT @I g | @A ¥ A
TS g 3T T & FF AR 733 & s
qA Q@ § AR @ g 9T § 9 AT g9
I & &M #t gy § 9w A frg
Ay gFefiavart
7 A oF Fn fody 70g /v fany
qi T N F $I1T q7 F AT T §
5 ¥ AT Y AT 37 F7 9gr fwr
98 | { A AH T A A A
AW A& T fF oA & i
¥ gATY JAT B HIAT BAIT G AT
o fFr & & gom | SgT & g
g & Wgl X fF At seHy SR
73 gu & | w9 faat § @ garar
EeI geT o M § 7@l 9 6T 59
W F T A W ]| R R W
ART FT FT5 F fEA qaTn, dIad
F q&T AT W T A FST AT,
¥F AW FAAT AT | 3T qgl F ATe-
fret A ' & fod G e omar @t
R I AT I g1  JgF &7 a7 A
TEATT FAT AT ¥ | WA AT §
Ty #Y gafa F fF s arRe
74T g€ & "X WM TIg i A
T W E AR A F feEm A
TG Y QAT A
ST 99 TG AV gN foars & aree
fer s S fasely W Sy gRf
wfFT o, 9 ¥ FFEw g W
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AT 3T FL A TE L T9 § 3T H agq
T HEAIT Bl T § AR TF gy
A @ G A OE T Ay
T g ) gl ax uar W fF fae &
qg T Fq A gHIT, AT gar oY
T FF T HEnEr F far ag
A Fgr AT R TR agt uw SerTe
99T A ? 9gf w1 whdaww < faar
oF AR fagdrEor # AeET 91 #Y
S a1 38 9 fawe #r sefq geir
R Iw & Fga ARMAET A TR
faenty, @ fasnm ) g8 ax e
# &= mar ) gfe fasel & e
& wer s § &t oAt me wfa
gfe fasreft & = 39 a7 & | gl
© QT HN FT, AT BT ITT AT AT
T JIHAT AT I @7 § Fgf 9T a7
faoreft 41 3 FT ST E g oY
U Jar wF & fox £ o qree A
TF YA H TE AT ST @|rg | IE
FHR G 9% @S g8 I I g
gt ¥ 39 #1 frem & (97 g
FLOT T SATRT & FATRT T&IT & Ao
qIAT g1 T L Y FET A FH AGY
gwgrwmafmaaagaa g i
uF gtafa aar aifen ifs s afaer
werat F1 fadrem & SO gEd fg
¥ fF ot Qo faed § wee
far w% 1 (Time bell rings.) =i
THR STATHE AT a4 § agf & |t
§ 91 ¥ &9 gu @AW w OqEE
W FAT 90057 | F Jmdr § T
Afgamt # gafa F &0 F faF ag
FEH OGN AGE a1 T @T T | A=A
¥ fag, g 9 awwt ¥ &3, aw
FeqTy Hew FUH FE ¥ fqa ffaw
g =rfed w7 9N ag ¥ fa3
FEATENE | I9 AR I F1 faziw
S 30 Tfgd | R F T g
AT § SARIAR o4y g ¢ f %<
AT ¥ I AR IR § AR TR
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o S0 oY, 9T A F7 1 TEY F |
IF) Arfgd fF agh #1 g9 afdfeafaat
FT AT T AT I AT FH |
T qF F5 W AR g qicfeafaat
FT FE QT €T & TN AT FTA
a9 9% I FIoAT Ft FOeq ® gforg
F7 § I FfEAE A § 1 fawra
Fat & fad S gqaT ®IAT AT A
2 SEFT Hyeay AE g A1led 1 g}
TF GIHIL &1, AET AT HT TR HI
g 7Y, gT uE g F A1 i 9w
M faRig sq €1 gH @A & UF
STE FIS AISTAT AT AT & AT IHT
TAT FE FL AN SO AT AT
I AISTAT 39 FT 4F el § | g
gLH & F1E TIOT G0 E|T |
STt aF o o Slo F1 FATH § a8
gasr X § wo E o # G F1E uew
T T & Q1 TTAT T =T ST G g |
STgl X § H9F A9 I AR IGH
fa% g1 o & & awar difoa area
qY gaTs gy gy | ug A awE 6
T A R et & fo uE A
ar it & W Y ¥ fad g A
AR G T 1 WX wex wew ¥l
FEHT AT agd FAT g | GIOTH AT A
quIE ¥ geF IO § I8 Wl dlo
THo o FE A IEW WA &
qrfs aes ¥ w=ay a<g ¥ fad d5 o= |
9T qfkFa gar qgt ag & 6 swm
&l ¥ g Mo v o I T
g R faeaT 81 Sud 9TE & 9
Eﬁ'q"\fo EE("];-‘ o %W%a’ﬁ%?ﬁ
TqT Tt AT § fF A At FW FW
@ & AR fFg ag ¥ T FHFIEE )
I §FR $ 304 99 & ag
{ATTT o Too Eho FT FH agd X
1T e gT & Wi 7@ g ¥ 57 gewi
F INEA T IH § 3 A A% IR TEA
& 7@ | ag FE T 99 HAR
9F & T § W) s fgme e
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[#frereft goom FAT]
qor e W w famm T F 0 A
Y ¥ ag wrar § fF gswi ® FaAd
fagy =T &% a3 gu &, gl 1 A
TATGA R, q@ AW G T G T
gAT & AT AT qF AR AT A
qg FW [ AG fFa @) A TF
ATHTT 7 EFAT #1 3@ @ Aol qG5
¥ 74 wan, gare w9 ¥ e G
FCAT, g9 g6 FATY WIRAEAY T &
I : G AT ALY & | FHA@ T
FH ¥ o afsqs 1 FE Tgq AW
ATRAT ALY & | FATAT W FEAT I & TR
g g # gaaw &0 ¥ fag s
faasit #r FAET @ *1 g f7w
TAT § Ag AT WY AiiEd anfF ag
g wRAl # e F AR T 0F
YT gAE IaF AT @ | FLAA
F A AT qREFA § 1 W
g F FUET a4 T Gl F JAT
FfoATgdl ®1 @ FAT F qEHG @A
WL A gaArE oY 3 A | W a"
ST FTHR T T FH L& FT §
I & ¥ SarEr wYAT W § WK
39 KT ST e AT & 1 feeg 9w
afgr 1 S sgt 9= W 9% IF FH
AN FEI@A ATAT A & | 5K
ofear &1 a3 9 a1 < &Y 3@ |
IR 7 AT AT &1 e & A 39 qG
¥ 7 &7 faegw 7y 93 gu § | w@fag
T g WILGay § 999 & 919 98 §
fo 5 &7 fagE o9 gu &, gt F Aqar
qET 8, a8l 9X G A HIT § F1
X =X I HT Jaw= g0 AT(Rd |
I AW T AR G54 FT T faq1 ST
aifgd WX ag FF FqA <1 & AR
FT FTH I@HT g7 g1 gFar & | ST
AT 95 fa@se gL fAoed § 38
T &7 wFaL waeg faar s afed
WX I FH G AT q 78 a7
T} S TG AT @ | W AE Y e

[ RAJYA SABHA] of economically under- 2006

developed States
'

fiF ST U FTH Y WTE TgT 719 &3 &
ST | § qY A g 5 A smg w0 @Y
g STgT 9 39 99 TG g1 Wr a—l
w17 {18 a3 gu ——sT AR fadw
e fea sAr =nfgd | § 37 Tl &
arg 39 foqr 7 @ w3 g

SHRI J. S. BISHT: Mr. Vice-Chair-
man, I am rather unfortunate in that
I have come at the tail end of the
debate and that all that can be said
has a'ready been said.

Dr. R. B, GOUR: No, it is the be-
ginning.

Surr J. S. BISHT: There are certain
remarks made by certain Members
which cannot be allowed to go un-
challenged. For instance, my friend,
Dr. Gour, is allergic to Uttar Pradesh.
Whatever be the subject of debate he
cannot help himself except by fiing-
ing at U.P.

Dr. R. B. GOUR: No.

Surr J. S, BISHT: I do not know
what is the connection between Uttar
Pradesh and Andhra Pradesh. Uttar
Pradesh has not deprived Andhra
Pradesh of any of its amenities,
assets or liabil ties. He, in fact, made
a remark that it is a huge State which
has dominated over the rest and yet
the figures that he quoted Ilater on,
gave the lie direct to his allega-
tions,

Dx. R. B. GOUR: 1 said in popula-
tion it ig big and, therefore, it s
physically dominating by virtue of its
weight.

Surr J. S. BISHT: Now, he says
with regard to bank deposits or the
ratio of advances, per capita of the
population, it is very low. It is a
notorious fact that Uttar Pradesh
happens to be industrially very back-
ward and, in fact, in that respect it
deserves the sympathy of other Mem-
bers and other States. '

Dr. R. B. GOUR: That is what ¥
said.
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Sarr J. S. BISHT: You know that
the pressure of population on land is
80 very heavy that in the Gorakhpur
Divisign alone preobably there is hard-
ly one acre or 14 acres per family.
The holding is so small. And you
can find Gorakhpur labour through-
out India, even outside India. That
ig the position. When we are pro-
perly industrialised, I am perfectly
certain that much of the superflous
population in the rural areas could be
easily drawn to the urban sectors of
industries. The mere fact that the
Prime Minister happens to be from
Uttar Pradesh attracts the extraordi-
nary attention of some of these people.
We should not be so very narrow-
minded. If we can produce another
Jawaharlal Nehru from gomewhere
els¢, whether it is from Kerala or
Assam, we shall be only too glad to
put him up there. That is the very
strange thing about jt. It is not a
question of , .. ! ’

Sart BHUPESH GUPTA: Another
reason why U.P. is not poor is it has
produced too many dissident Con-
gressmen.

Sur1 J. S. BISHT: If you look at it
properly, the fact that there are the
Prime Minister and Home Minister
from U.P. has been a handicap be-
cause U.P. could not get the number
of industries that it would otherwise
have got, merely because they were
nervous of this sort of propaganda.
They have always carried on this kind
o! propaganda that all the Ministers
are from U.P., so that the licences
should go to other areas.

Now, my friend made another re-
mark. :

¥l 1 ond el h B
),' )él'ﬂn’) !L}bn L_!_..'d JS u”li,'

Wl - yad Koy e yae Lio JS L')‘:"S
280 I3 sS e la Lle

e ww agge a: o A
wEard #Y gfrar #, e Wi g

o [ 1 Hindi translation,
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# 3qi 959 &7 ]

Surr J. S. BISHT: Then, Dr. Subba
‘ Rao made another allegation  that
there are questions of north-souta
with regard to industrialisation, wiicn
again his own statement belied. Now,
Bombay is not in the north of India
and Madras is not in the north of
India. Only Bengal and that tvo is in
the east. Where does the north of
India come here? Rajasthan, U.P,
parts of Bihar, Punjab, Jammu and
Kashmir and Himachal Pradesh are
completely blank in industrial deve-
lopment throughout these areas. 8o,
all these allegations are made to de-
viate from our main point. I am
quite agreeable to this proposition that
throughout the country there should
be not much of disparity from region
10 region with regurd to industriai
development and I am perfectly cer-
tain that the Planning Commission is
looking into this matter. They have
already got a number of committees,

expert or otherwise, which are
always locking into this mutter. 1 be-
lieve that my friends even of the
Communist Party fully realise that
India is not a communist State, and
as far as I can judge, it has no in-
tention of becoming a communist
State.  Therefore, ideas of forcib-
ly shifting industry from one

corner to another, without regard to
economic considerations, are totally
inapplicable to a society which is not
governed by the communist ideology.
The point ig this. In a country
which is governed by mixed economy,
that is to say, 90 per cent of the

i industry is in the hands of the private

sector, you must depend on the ordi-
nary economic forces to work out
their way. Al]l that the State can
do is to grant certa’n facilities—
facility of comraunication by rail,
facility of communication by river,
facility of communication by road—
and to prepare the ground for financial
advances by the Industrial Finance

Corporations or the State Finance
Corporations or banking institutions.
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Beyond that 1. must be left to private
enterprise to exploit al] the natural
resources in manpower and materials
that are available at a particular
locality. Now, you cannot create an
industry out of mere air. Suppose,
we were to plan a steel factory, say,
in far off Rajasthan, in Jaisalmer.
Now, what can you do about it? You
would have to carry iron ore all the
way to that place, you would have
to carry coal to that place, and even
after that

Dr. R. B. GOUR: Mr. Vice-Chair-
man, our difficulty is we cannot erect
a plant to manufacture intelligence.

Sart J. S. BISHT: He should be
patient, I did not interrupt him when
he spoke. So, I say the finished pro-
duct would have to be shifted back.
What would happen to it in the
market where there would be com-
petition for the sale of goods, where
the goods come from the Tata Iron
and Steet Company or the Indian
Iron and Steel Company or the public
sector industries? The industry has

to function in a manner in
3 p.M. which it can deliver goods of

competitive quality at a com-
pe-itive price. Tt is no good just
having an industry at a place, just
putting up a factory and producing
something. If vou put up a factory
somewbere, it will undoubtedly pro-
duce something. But what wil] be
its quality and what will be its price?
That is the main factor. After all you
do not create an indusiry merely for
the fun of it. It is not just a toy to
be played with. In a free economy
it is the market that regulates the
thing. After all planning, etc. have
developed only during the last
twenty or thirty years. Before that,
the industrial countries of the West
had made tremendous progress, whe-
ther it is Germany or England or
France or America. Do you mean to
say that there was no planning then?

The price mechanism, the market
itself, is an automatic planner.
(Interruption). WMy hon. friend is

|
|
!
!
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interrupting me unnecessarily, The
sponsor of the Resolution and the
seconder of the Resolution are both
medical doctors totally innocent of
economics. Therefore, they want to
interrupt in a subject about which
they know nothing.

As I was saying, in a free market
economy the consumer is the Kking.
It is called the market democracy.
Nobody can impose on him any con-
dition as to what he wiil buy, at
what price he will buy and what
quality he will prefer. It is the con-
sumer who spends his hard-earned
money, If T want to purchase a piece
of cloth, it is for me to decide what -
design of cloth, what particular colour
and at what price I will buy it. 1
am just illustrating one point. It may
be steel, it may be cement, it may be
thousand and one things. Therefore
the totality of the demand as a result
of the individual decisions of the
millions of purchasers, it is that which
directs that economy to a particular
line of industry, because it is in that
line of industry that a capitalist can
make a profit. The capitalist is not
a man who can function in a vacuum,
as my friend seems to think., After
all this free enterprise system is open
to them also. I do not think they
hate money. They also want to pick
up as much of it as they can. It is a
free enterprise. Nobody is prevented
from making as much money ag he
likes in a free economy, Nobody pre-
vents my friend from setting up indus-
tries in Andhra Pradesh. Why does
he not do that instead of wasting his
time here for nothing ?

Dr. R. B. GOUR: Sir, that is un-

parliamentary, He cannot say that
I am watching my time here.

THE VICE-CHAIRMAN (SHRY
AxBAR Arr Kuan): I think the
expression used was not proper
expression.

Surr J. S. BISHT: Very well, Sir.
They are making these allegations
against the Government
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Sert BHUPESH GUPTA: If we
are wasting time, you can imagine the
volume of waste as far as they are
concerrted,

Suri J. S. BISHT: Sir, truth is very
unpalatable, and they do not want {o
allow anybody to speak the truth.
As I was saying, it is the natural
tendency of a market to divert re-
sources to an industry which is pay-
ing, and an industry is paying only
when a large number of consumers
patronise  that industry. Nobody
forces me to buy a particular thing
at a particular price. It is I who
make my own free choice of my own
free ‘will according to my own taste.
You can make a profit only if you can
serve me by giving me the quality
and the stuff that T want at the price
that I want. That is an automatic
regulator, an automatic planner, in the
vast field of free economic enterprise.
As 1 was saying, you cannot create
industrialisls out of nothing. In
those areas where the industries are
gommg up very fast, there are certain
classes of people who have developed
the industries. They have got a
knack for it. You may calj it a fifth
sense because they are able to smell
what the public wants, where it
wants, and where the industry will
pay a profit, and they are immediately
in search of collecting the resources
in order to bring that industry into
being. That is how things go on.

The Government is asked now to
appomnt an expert Committee, I do
not know who those experts will be.
I believe they will not be experts like
the industrialists or such people or
people whom they call capitalists. I
do not know who these experts will
be and how they will be appointed.
We have got the Planning Commis-
sion, and 1n the States there are Plan-
ning Committees, and over and above
these if a fifth wheel is put in, I do
not know whether it will not be con-
fusion worse confounded. Therefore,
I am totally against the appointment
of an Expert Committee or any Com-
mittee whatsoever. The Planning
Commission is there, and it will be
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producing the framework of the next
Plan which will come up before Par-
liament, I think, in April or May this
year, There will be one year to dis-
cuss the whole thing. The whole
scheme will go to the States, the
States will send it to the districts, the
Distriect Planning Committees will go
into it, and the whole thing will come
back to the Centre. Parliament will
have ample opportunity to look into
all those things, whether all the indus-
tries have been properly provided
for, whether all the regions have been
provided for, and so on, and then the
final scheme will be put into opera-
tion. Therefore, at a time when we
are going to do all these things, there
is absolutely no necessity for having
such an expert Committee.

Sir, with these few remarks I op-

pose the Resolution moved by my hon.
friend, Dr. Subba Rao.
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Sart HARIHAR PATEL (Orissa):
Mr. Vice-Chairman, Sir, if we lock
into the Resolution, we will find that
it speaks about the appointment of
an Expert Committee to study the de-
velopmental prob.ems of economically
underdeveloped States and other areas
of India. Now, an hon. Member of
this House, Mr, Govinda Reddy, has
practically sought to deny the exis-
tence of any underdeveloped State or
area in India. He has stated that we
should view everything from  the
country’s point ot view and that it is
wrong to say that there is any part
of the country which is underdeveloped
or which needs special attention. But
I think he is completely wrong in
saying so. There are underdeveloped
States and areas. For instance, I
would cite the case of my own State of
Orissa. You will find that it is a
State rich in potentialities, but all
the same, {t is possibly the poorest
State in the whole of the country.
The per capita income of the peopla
of Orissa is not even half of that of
some of the other States in India. In
view of such facts, is it nol wrong
to say that there are no underdeve-
loped States in India? Even in the
case of one State, there are develop-
ed areas and there are undeveloped
areas. This is so owing to the lack
of proper attention on the pari of the
Government. You must be knowing—
and everybody knows this—that in
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this age of democracy, one does not
get proper attention unless one raises
a hue and cry, and in some parils of
the country ©people are still unac-
quainted with the process of demo-
cracy and they do not know how to
raise a hue and cry and therefore they
are still being neglected, So there
are underdeveloped areas even in big
States, as has been pointed out by
M. Bisht himself. Even in Uttar
Pradesh there is a lot to be done for
the development of that State, If you
look at the statistics of the diff rent
districts in my State, 't will not be
necessary for you to say that thia
has been s featurs of the Governs
meni. Many areas do not get proper
attention. So, I would say that
to deny the existence of underdeve-
loped States or areas in Ind'a is not
right.

The hon. Mr. Sapru has objected to
this Resolution from one poml uf
view. He says thal in this Resolution
there is the implied ecriticism of the
Planning Commission, because the
tasks which this Resolution seeks to
entrust to the Expery Committee are
subject-matters for the Planning Com.
nission, and the Resolution seeks to
say that the Planning Commission has
failed in its task. I would like to
say that the Planning Commission is
being sought to be made immune
from all sorts of accountability. I do
not deny that its members are ex-
perts. It will possibly be wrong on
the part of anybody to assume wis-
dom superior to that of the members
of the Planning Commission. But all
the same I would like to draw atten-
tion to one fact that the members of
the Planning Commission do not go
to the field. They formulate schemes
and make allocations under the
Plan on the basis of statistics which
are supplied to them. They do not
go out and see how the implementa-
tion of the schemes and projects is
done and whether their planning is
bearing any fruit to the people. Most-
ly they d‘scharge their tasks on
mathematical ecalculations and in
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offices. For example, I would cite an
jnstance from my own State. At one
place, I found some wells dug at a
distance of about 13 miles from the
village. I just enquired what tue
wells were intended for. They said
that it was some Central Government
projects—I forgot the name—and
that they were instructed to dig thosc
wells at a distance from the village.
At gome other place, I found some

latrines. They were also at a dis-
tance of about one mile from the
village. They could not be used by

the people because in between the
latrines and the village there were
paddy fields and they did not require
those latrines. There also it was ex-
plained to me that it was some Cen-
tral Government scheme. There was
a seminar at Bhubaneswar on Com-
munity Development Projects and
there—I drew the atlention of the
hon. Minister to this fact—he re-
plied, “What can we do if our lan-
guage is so foolishly understood? We
might have said that the latrines
should be at a distance from the vil-
lage, but that does not mean that
they should be at a distance of 1}
miles from the village” 1 ask: It
the Central Government is unable to
exXercise any supervision or control
over the implementation of its pro-
ject and if the State Government says
that it is helpless because it is a Cen-
tral Government project, then who is
there to see to the proper implemen-
tation of that project? I think this is
practically a handicap to the Plan-
ning Commission. They should also
go to the field and see how their words
are understood and whether their
plans are being implemented in their
true spirit, because, in my opinion,
the implementation of their plans and
schemes requires a proper sense of
devotion and a spirit of dedication to
the welfare of the people, which is
certainly lacking. So, Sir, I feel that,
in spite of the reports of the Planning
Commission, there are a lot of things
to be looked into by somebody, and
then we can come to know about the
special development problems of the
undeveloped areas. So I think if we
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take the Resolution in that sense,

there is nothing in jt to oppose it, and
the appointment of an expert commit-
tee i1s welcome. All the same I must
admit that there is a certain amount
of vagueness in the Resolution; the
mover could have possibly done bet-
ter to indicate his intention properly.
As it is, we are practically left to
interpret it in our own way and to
infer as to what can be the funct.ons
of the expert committee. Hon. Mr.
Sapru was at liberfv to say that this
expert committee is intended to wuo
the same task that the Planning Com-
mission is doing, and if that is really
the sense of the mover of this Resolu-
tion, there is certainly a great deal
of force in his argument that the
Resolution should be rejected, but it
the mover intends, as I have indi-
cated, I think there is nothing to
oppose this Resolution. But in view
of the vagueness, in view of = the
confusion existing there, it becomes
difficult to take this Resolution as a
basis for any decision.

With these words, Sir, I conclude

my speech.

Surr N. R. MALKANI: Sir, so far
as the core of the Resolution is con-
cerned, it makes an appeal to me;
I rather like it. But so far as the
drafting is concerned, I do not like it,
and so far as the method is con-
cerned, I think it is unnecessary, if
not undesirable. But I like the core
of the Resolution, that industry
should be evenly distributed and scat-
tered all over the country. That is
the policy of the Government, but
it is being done a little too slowly,
far too slowly. It should be done with
a lot of conviction—it is not being
done with that conviction. Even in
the Second Plan running now I find
that this policy is misfiring. I learn
that Bombay has reached the sature-
tion point, reached the bursting point,
and it has now been declared as
an area where no more industries
can be started. They went on start-
ing industry after industry in Bombay
up till now and now it has come tu
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the bursiing poiat, and they have
done so, to my mind, out oI
thoughtlessness, out of indifference,

and .t has become too late now for
Bombay to scatier its own industnes.
Let us take a modern example, Ban-
ga.ore. We hear so much of Bangalore
and it is a very fine place, one of
the finest in the South. We are turu-
ing it deliberately into a slum. The
population of Bangalore, a few
years back, was six lakhs or so. With-
jn five years it has doubled and there
has been an influx of labour into
Bangalore to such an extent that
housing conditions present a sorry
spectacle, the more so when it rains,
and we arc deliberately artificiaily
creat ng slum conditions in Bangalore;
they are abominable. I do not know
what is happening in Coimbatore. T
have a feeling that Coimbatore is
also ranning the same course, is deve-
loping on the same lines. That is one
thing, so tar as the Resoiution is
concerned, but my friend just now
said that industry will grow up where
there is raw material, where there
is power, where there is labour, and
so on. It is true, but why should :n-
dustry mean Bombay city? I cabrot
understand. Take the textile indus-
try. Why sbould it not mean ~<he
whole of Gujarat and even a part of

Maharashtra? Why should it mean
only Bombay city? Why should it
mean only Sholapur city? It should

have been spread over the whole
region where cotton grows, where
plenty of labour and thermal opower
is available. Why have a bewildert-
ingly industrial city like Calcutta?
You feel choked, you feel suffocatad.
I was there only a few days back—
you feel suffocated there. How peo-
ple live, I cannot say; I think they
are living in a fit of insanity. No
human being can feel sane in a place

like Calcutta. "Why should every-
thing go into Calcutta and nowhere
else? Why not in a few districts

round about Calcutta? What we have
done up till now is to select a few
places, a few towns—call them
cities—and make them absurd and
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abominable. Today industry in India
means Calcutta, Madras, Coimbatuie,
Bangalore, Bombay. That is all.

1f—God forbid—say, these five ciues
come to be destroyed, what would
be the condition of India? It should
be lower still from the point cf view
of the couniry’s indusirial develup-
ment. Now that sort of haphazard
concentration is what we should stop
in the Third Plan, firmly and sirong-
ly. What I dislike aboui the Resolu-
tion is the reference to States as un-
derdeveloped States. The question
rather is: Which are the Staies
which come under ‘advanced States’?
I can think of none, not one State, ]
consider Gujarat is fairly prosperous,
but not the whole of Gujarat; the
rest of it, it is a desert more or less;
not Saurashtra by any means, vpot
Kufch at all, "and a large part of
even the so-called Maharashtra is not
very advanced. Take your own U.P,
as my friend referred to iust now.
A large part of it is advanced. Take
Andhra; it is so advanced. Butf how
is Rayalaseema? It is bad; there is a
great difference betwean one part of
Andhra and another. There is noi u
single State that is developcd, whose
economy is of a high order; not even
advanced. 1 think very highly of
Assam, but not of the tribal area--
that is not advanced. To suggest hore
that some States are being treated
with favour and others with disfavour
is wrong, almost malicious. I rather
think it is a few places, it is a few
towns, a few cities, which have
become the abomination of India, and
this must be removed, and the indus-
try must hereafler he slowly, firmly
and resolutely dispersed and scatter-
ed. The textile mills can be scattered
over the whole of India more or less,
except Bengal and some places.
Sugar mills, they can be scattered
almost over the whole of the country,
wherever you like. In about a dozen
or ten States even now they are get-
ting scattered; they were not so scat-
tered before, but they are getting
scattered, because deliberately we
are putting our policy into operation.
Now, Sir, what I have just nowr
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something, I believe,
new, to which no attention is being
paid. 1 wish to put all my emphasis
on rural areas and it is very relevaat.
Areas, to my mind, means urban
areas and rural areas. The difference
between the two holds good today
and holds good to our shame. After
all, India 1s ceniraliy and iundamen-
tally rura] and will remain so, I
believe; or it i1s not India. But that is
a vita. question; I do not want to dis~
cusg it now. India to a great extent,
largely, 1s rural. Aand whual have
we doue w0 the rural areas? The
time is limiled; else I could give
facts and figures in support of what
little we have done, and even today,
in the Second Plan, we are paying
very little attention to rural areas.
Take industry for that matier aad
take your provision for small-scale
industries of Rs. 55 crores in the
Plan, Probably that money wiil
be spent and fully spent on such
industries by thc end of the Pian.
Let us find out where the money has
been spent. It may noi be on a very
big industry but it is spent in urban
areas, on the ancillary industries
depending on the big industry in the
urban area; the industries may not
be situated in the heart of the cities,
but they fall in urban area. Take
the industrial estates for which you
have made a provision of Rs. 10 cro-
res. The idea was to take the indus-
trial estates to rural areas so that
the people there might become ma-
chine-minded. But where are they?
They are in places like Delhi whera
there is one industrial estate and
you want to have another, and if
there were space in Bombay, I am
sure another industrial estate would
be thrust on the top of what js there
in Bombay. Bui in Bombay you can-
not do so; there is no room for it.
So you have decided on Kalyan or
near Kalyan for an industrial estate,
which is properly meant for rural
areas. You should teach them, in
the rural areas, the use of machines,
should cultivate in them a liking
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for machines, should teach them how
to handle the machines, they should
also have that teeling in mind which
is getting on to towns—of course
therg are the big industries already
near big cities. To my mind, the
function of small-scale industries is
to go down to the rural areas, to
the tehsil level, not stop at the dis-
trict level, much less at the State
level. It is not so done. The vil-
lage industries which are there try
to eke out their existence against

very difficult conditions, _against
hard and harsh conditions. I would
not like to go into that,

(Time bell rings.)

Is my time up?

Tee VICE-CHAIRMAN (SHRI
AgrusaRr ALl Kran): Two  Isinuties
more.

Sarr N. R. MALKANI: Well, the
time is limited; otherwise I would

have given you cxamples of rural
housing, examples o rual drirkang
water supply and many other exam-
ples showing that the allocations for
the towns are five to ten times the
allocations for the villages, as if India
were towns and not villages. Out of
even that allocation only 50 per cent.
is spent and 50 per cent. remamns un-
spent while the allocation for the
towns is fully spent. I have got
figures with me but there is the bell.

Before sitting down I should like to
make another observation to which no
rcference has been made by any hon.
Member. There are in India areas
which are called wet areas and areas
which are called dry areas, areas
which are irrigated areas, where there
is sure water supply and areas which
are never irrigated, which are arid.
To my mind, we very much neglect
the dry areas, the arid areas. We
are concentrating upon the wet areas,
upon the irrigated areas. All the time
we are talking of agriculture in irri-
gated areas, concentrating upon them
and having intepsive cultivation upon
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them. Nobody cares for backward
areas or rather dry areas. Have you
ever thought of developing, to some

extent, the economy of these arid
areas? Have you thought of deve-
loping small-scale, medium-scale
village industries in these dry, arid
areas where there is only one crop
which is also insecure? Have you

ever thought of it? Has our organisa-
tion given any thought about these
areas? Have we made up our mind
as to how to develop these areas?
That to my mind is the greatest criti-
cism and condemnation of the Plan.
From my point of view we are not
paying the same attention or the
necessary atteniion to the arid areas,
to the dry areas that they deserve.
The reason is, as they say, that India
is developing, of course, developing
in a very unequal fashion, developing
in an unequal manner—rural and
urban—and, of course, industries are
being concentrated in certain places
and towns in an unequal and unfair
manner. These inequalities must - be
rectified. Thank you.

SHrr P. A. SOLOMON (Kerala):
Mr. Vice-Chairman, Sir, this Resolu-
tion is, of course, a resolution support-
ing the idea of our entire planning
because the objective of our planning
is that there mus{ be development
all over the country. The Industrial
Policy Resolution in para. 15 says:

Mn order that industrialisation
may benefit the economy of the
country as a whole, it is important
that disparities in levels of develop-
ment between different regions
should be progressively reduced.”

[Mgr, Derury CHAIRMAN in the Chair.]

It has already been admitted by the
Government and by all the hon. Mem-
bers who have spoken here that there
are wide disparities in the industrial
development in our country. So by
his Resolution Dr, Subba Rao points
out that:—
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“This House is of opinion that am
expert Committee be appointed te
study the developmental problems
of economically underdeveloped
States and other areas of India with
a view to making proposals for
stepping up industrialisation and
other development activities im
those places.”

Sir, actually there is nothing con~
troversial in this Resolution as well as
in the Industrfal Policy Resolution.
That is why I would like to say that
this Resolution must be accepted
unanimously and certain steps musé
be taken to implement the point made
out by Dr. Subba Rao in this Resolu-
tion,

Sir, some of the hon. Members
pointed out that the Planning Com-
mission is already working, there
are so many expert committees work-
ing under the Planning Commission
and so on and so forth, That is true,
but I would like to ask the hon. Mem-
bers whether there are any expert
committees constituted to look inte
the particular point made in this Re-
solution. I think there is no commit~
tee constituted for this purpose so far.
If such a committee can be consti-
tuted by the Covernment in consuita-
tion with the Planning Commission of
by the Planning Commission itself,
that would be helpful.

The solution of the problem is con-
tained in the Resolution itself. Sir I
do not see any relevant point ia
opposing this Resolution. Some hon,
Members made out only—I am sorry
to say—certain gilly points.

Drwax CHAMAN LALL (Punjab):
It is unparliamentary.

SHrr P. A, SOLOMON: If it is
unparliamentiary, I am prepared to
withdraw it. I should say unweighty
arguments.

Drwan CHAMAN LALL: Unreasom-
able arguments.
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weighty arguments. One of the hon.
Members said that there could not be
an expert to whom all aspects of the
industry would be known. That is
true. There cannot be such an expert

not only in India but in any other
developed countries of the world,
Germany or America. That is why

this Resolution asks the Government
to appoint a committee of experts
which could go into all aspects of in-
dustry. They could contribute their
expert wisdom to overcome the diffi-
culty that the country is mow faced
with.

Anyhow, there are underdeveloped
areas which should be developed as
early as possible if we want to fulfil
the targets laid down under the Plan.
So I whole-heartedly support the
Resolution. I hope that during his
speech—I do not know which Minis-
ter will take part in this debate;
there are several hon, Ministers here;
the Deputy Planning Minister is also
here-—~the Minister will kindly ex-
plain the position ahd I hope he will
accept the spirit of the Resolution, so

that we can pass this Resolution
unanimously,
Tee MINISTER or COMMERCE

AND INDUSTRY (SHr1 LAL BAHADUR):
Mr. Deputy Chairman, Sir, .

Sert BHUPESH GUPTA: The hon.
Minister can sit and speak.

Mr, DEPUTY CHAIRMAN:
you may sit and speak.

Yes,

SHrt LAL, BAHADUR: Let me see
if I can manage it.

Suri BHUPESH GUPTA: It is not
necessary for you to stand. You may
speak sitting.

Surr LAL: BAHADUR: Sir, I cannot
but appreciate the spirit of the Reso-
lution. The purpose behind the Reso-
lution is sound and has to be generally
agreed to. But I wag a bit surprised
to hear the mover’s speech. I felt
surprised because he happens to be a
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member of the Communist Party of
that on the one hand he believes in
internaiional Communism...

Surt BHUPESH GUPTA: May I
make that point clear because there is
a misconception?

Mg, DEPUTY CHAIRMAN: You are
not the mover.

Skrt BHUPESH GUPTA: You are
quite right. The mover himself never
meant that. He mentioned that
because he heard some people talking -
about North versus South in the train.
Now, Sir, I hear communal discus-
sions, That does not mean that I
become a communalist. He pointed
out that there was no scope for such
a discugsion. Therefore, please do
not put that interpretation on what
he had said.

Surt LAL, BAHADUR: I was saying
India. On the one hand he believes in
international communism. To that
1 can take no objection, because every-
one would like to have some kind cf
a world pattern which will bring
different coun.ries together. I do not
know whether Communisni will be
able to do it or whether Gandhism or
something else will do it. Whatever
may be the ideology, if there is some
ideology which will bring the different
countries of the world together, the
warring countries together, then I
shall welcome it. But on the other
hand, the hon. mover, in almost the
whole of his speech, dea't with
regionalism, The whole speech as it
were, centered round regionalism. So
there is obviously no consistency
between the ideology in which he
believes, namely, the ultimate objec-
tive of world communism or interna-
tional communism, and what he says
when it comes to his own country. In
regard to his own country, he thinks
in terms of regionalism only, It is this
which surprises me most. I have no™
doubt that there are many States, atk -
least many parts of the different States,
which are undeveloped. But it is very
difficult to assess or to give a judgmen$
as to which of these States are deve--:

i
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loped and which are the S.ates which
are backward or underdeveloped. The
hon. Member referred to Bombay. I
entirely agree with him that in so far
as Bombay City is concerned, there is
a good deal of industrialisation there.
As was said just now, that city has
almost reached the satura.ion point.
But Bombay City alone is not Bombay
State. There is the whole of Maha-
rashtra in Bombay and at present or at
least for a few days more, the whole
of Gujarat will also be there. Visit
any par, of Maharashtra and you will
find no development in the industrial
sense of it. Similarly there are parts
of Gujarat also which are wholly un-
developed.

Serr N. R. MALKANI:
Rajasthan also.

And

Suri LAL BAHADUR: Similarly you
will find such places in Bengal and in
Bihar. It is often said that Bihar is a
big industrial centre. I entirely agree
that there are coal mines there, hat
there are several heavy industries
coming up. But if you visit North
Bihar, almost half of Rihar, you will
not find a single new industry having
come up in that area during the last
twelve years or so. The whole of
North Bihar has almost no industry
except one or two which might have
been there during the British days. So,
as I said, it is very difficult to assess
or to come to a correct judgment as to
which States are developed and which
are undeveloped. Although U tar
Pradesh has got a big name, except for
the textile industry in Kanpur, you
will hardly find any other industry
there. You will not find many, except
one or two which have come up in the
private sector.

Sarr P. D. HIMATSINGKA: And
the sugar mills.
Sur1 LAL BAHADUR: The sugar

mills are old ones. I am not referring
now to the industries which came up
mostly during the British days. Dur-
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come up in the private sector. Except
for them no new industry has come
up in Uttar Pradesh. So we need not
draw comparisons in that way. What
[ mean tosay is that wehave to realise
that the whole country is undeveloped.
India is one of those countries which
come in the undeveloped category and
the Prime Minister was quite correct
when he said at the World Bank Con-
ference, which took place in Delhi two
years back, that the poin. was not re-
garding this bloc or that bloc, whether
a country is within this Power Bloc or
that Power Bloc. The most important
point or the real difference was the
gulf tha. existed at the present moment
in the world betwecn the developed
countries, the industrialised countries
and the others, the industrialised coun-
tries and the non-industrialised coun-
tries. There is this big difference or
gulf that exis.s at the preseni moment
in the world and India as a whole,
there is no doubt, is an underdeveloped
country. We have to make the best
possible effort to industrialise it.

I need not refer to our different
plans. We had the First Five Year
Plan and for the momen,, if you leave
out the First Five Year Plan, we have
now the Second Five Year Plan which
has laid the utmost stress on indus-
trialisation and, in a way, the highest
priority is given to industrialisation in
that Plan. Of course, agriculture was
also given a high priority, almost
equal priority, yet it could be said that
on industrialisation greater emphasis
was laid. That was not because we
did not consider agriculiure to be im-
portant. In fact, food is the most im-
portant item and it has the first pri-
ority and every pie that can be spent
will have to be spent on food, if neces-
sary. But agriculture or food produc-
tion alone is not going to solve the
problem of the country. If the prob-
lem of unemployment is to be solved,
we will have to combine industry with
agriculture. Therefore, these things
should go together, agriculture as well
as industries. In the Second Five Year

ing recent years, you will not find any, | Plan, quite a large number of indus-
except a few, as I said, which have | tries have been put up in different
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parte of the country. Their location
is not always in our hands. When a
prciect in the public sccier is to be
taken up, it is not in our hands to
decide about the location of .hat plant.
I need not go into the different argu-
ments, as to whether raw materials are
available like coal etc. or whether
power is available and so on. So
many other things have also to be
considered. I do not want to repeat
all those arguments. What I want to
say is that when these projects are
considered, their localion is left to an
expert body or expert committee. It
is not the Government which takes
the decision. Of course, ultimately
the final approval is given by the
Government, but whenever there is
an expert body, then naturally the
Governmen: has to go by the récotm-
mendation of that expert body. To
give an example, there was the oro-
posal to set up the optical or ophthal-
mic glass project. A Soviet team had
come and that team had suggested
two places—Durgapur and almost on
an eguel level, Naini in the Allahabad
district. Well, Durgapur is a develop-
ing town or developing area. I need
not mention that there is a coke oven
plant there, there is a steel plant and
many other industries will come up
in Durgapur, But the Allahabad dis-
trict is one of the poor districts of the
State with hardly any industry, and
Nainj is a rural area. But Naini was
put on almnst the same level, because
Naini had the raw materials and there
have been two or three glass factories
in Naini for some time past, and Gov-
ernment generally felt tha! the plant
might be located at Naini.

An announcement was almost made,
not formallv, but it was publicly said
and then what happened? We Te-
ferred the matter to the Soviet ex-
perts, the people who had come for
that purpose. They looked into the
matter; they went to Naini again and
when they came back, they said defi-
nitely that the plant should be located
at Durgapur and not at Naini. The
hon. Member said that we do not dis-
perse industries in a proper way but
what are we to do? The experts give
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matters we should, as far as possible,
accept the opinion of the experts and
we accordingly decided that that plant
should be located at Durgapur. In
respect of each and every such impor-
tant industry, Government has to
decide accordingly. I do not think
that in such matters Government can
take ad hoc decisiong without consul-
ting the experts.

SHrt N. R. MALKANI: Are you to
leave everything to the experts and
not take other things into considera-
tion, social as well as others?

Surt LAL BAHADUR: Everything
was taken into consideration in so far
as this optical glass factory was con-
cerned, .he availability of raw mate-
rials, power and climate, but then the
experts said that the instruments were
of such a delicate nature, they were so
fine that even a pinch of dust would
destroy everything and that it would
not be possible to produce quality
material. What are we to do in those
circumstances?

Dr. W. S. BARLINGAY (Bombay):
Is there no distinction between indus-
tries which are of national importance
and industries which may be important

from the point of view of the States
concerned?

Surt LAL BAHADUR: T shall deal
with il in a few minutes. I was com-
ing to that.

I shall mention a few heavy indus-
tries that we propose to set up in the
Second Plan period which will pro-
ject into the Third Plan period. They
are the heavy machine-building plant,
the forge foundry, coal-mining machi-
nery plant, the heavy structural plant,
heavy plate and vessel shops, high
pressure boiler plant, heavy machine
tool factory, ball and roller bearing
factory, heavy power plant, precision
instrument factory and so on. These
are the most vital industries that will
come up during the Third Plan period
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but we are planning even now in the
case of the neavy macmne-building
plant, the torge touadry, the coalmuning
machinery plan., We are go.ng 1o
stari on tne projects immedidtely, In
fact, Govermment has aiready sci up a
corporation to start the preliminary
work. We want to go ahead with
these projects even during the Second
Plan period. Besides all this, we have
to develop and expand our present
capacity in respect of the Heavy Elec-
trical Plant at Bhopal. Its capacity is
already being doubled so that its pro-

duction would be worth Rs. 25 crores.:

We feel that we should design from
now on for production worth Rs. 50
crores. We will have to have another
one or perhaps two such plants as in
Bhopal. Similar is the case in respect
of the Heavy Machine Tool Factory at
Bangalore; we will have to have two,
three or even four such factories in
different parts of the country. So, we
have to develop our present capacity
and set up pew industries especially
to produce mwaines so thal we may
be able to sa~: foreign exchange by
stopping the import of capital goods.
I have mentioned some of the impor-
tant public projects. Naturally, their
location has t» be considered in con-
sultation with the experts. The experts
take everything into consideration and
naturally we have to attach great
weight to their judgment. It is diffi-
cult for me to say whether Kerala or
Andhra or Bihar or Orissa should be
selected. We have advised our officers
to tell the experts very clearly as to
what the posttion of the different
States is in respect of industrialisation,
whether they are developed or under-
developed in comparison with other
parts of the coumtry but then the ex-
perts say that generally they do not
take into consideration all these fac-
tors. Their main consideration is the
project as a whole and the production
of quality material. From their point
of view, the most important thing is
the production of quality material. Of
¢ourse, the production has to be eco-
nomic and all that. I am merely putt-
ing forward before the House that a
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number of big projects will be coming
up during this Plan period and the
Third Plan period besides a number of
o.her industries wh.ch I do not pro-
pose the mention here. I have no
doubt that as far as possible we will
try to disperse them. We would very
much like that these industries are set
up in different parts of the country.
For example, there were a number of
States which wanted the raw film in-
dustry to be set up in their respective
States but there again it was general-
ly opined by our collaborators or the
participants ithat Ooty was the best
place for the setling up of the taw
film industry. We have, therefore,
decided that the industry should be
put up at Ooty. Our friend just now
rceferred to Bombay and said tha. we
have been criminal or something like
that but the hon. Member has to rea-
lise that it very much depends on the
States themselves as to whether they
are able to create conditions in which
industries or industrialists are attract-
ed towards their States. Why was
Bombay selected? Why is everybody
running after Bombay? It is because
in Bombay they try to give the neces-
sary facilities to the new industries.
One of the important factors is power
and Bombay was able to produce
enough power whereas the State from
which I come, Uttar Pradesh, is very
deficient in power and yet Uttar
Pradesh will be saying that it is back-
ward and that industrialists do not
come to that State. If power is not
available, how can industries come
up? Bombay was wise enough to
create enough of power resources;
Madras was also clever enough.

Sarr N. R. MALKANTI: But you
- have manpower.
Sert LAL: BAHADUR: But that

will not help. Manpower will help
in other matters and I shall say a few
werds about that also but so far as
heavy industries are concerned, power
is the most vital thing. Bombay was
able to produce power and that too
at a cheap rate. When I recently
spoke to the Chief Minister, I told
him, “If you want any new industry
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tc come up in Uttar Pradesh, for !
God’s sake reduce the power rate”.
It is the highest. It was very high
up till now but they have now slightly
reduced it.

Dr, R. B. GOUR: The Chief Minis-
ter of Uttar Pradesh will be consult-
ing the stars.

Serr M. GOVINDA REDDY: Not
the Red Star.

Sart LAL. BAHADUR: He may be
consulting the stars, I do not know,
but he is the author of a book on
wstrolegy and astronomy. 1 might
tell the House that he is one of the
few most learned people amongst us,
amongst the administrators, a man
who has written not less than twenty-
five to thirty books on different sub-
jects like mathematics, science, his-
tory, philosophy, international law
and astronomy and astrology. He is
A versatile person.

Srrr BHUPESH GUPTA: But since
the Minister helieves in astrology. . .

Mr. DEPUTY CHAIRMAN: Order,
order.

4 pM.

Dr. R. B. GOUR: Then he can be a
Vice-Chancellor, not a Chief Minis-
ter.

(Interruptions.)

Sart LAL BAHADUR: I merely
said, do not take him lightly. It is
true that I was also there in U.P. for
two years and I should also be held
partly responsible.

Dr. R. B. GOUR: You were dealing
with the Police,

Surr LAL. BAHADUR: Anyhow, I
was merely saying that Bombay gave
those facilities. Similarly, in Madras
they very wisely decided to develop
power and electricity, in that State,
and the result is that new industries
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Without dwelling much on this
point any further, I should like to
say a few words about small scale
industries to which a reference was
made by Mr, Bhupesh Gupta and to
which some other friends also just
now referred. I am in entire agree-
ment with what Shri Bhupesh Gupta
said just now.

Surt BHUPESH GUPTA: For once
you are in agreement.

Surt LAL BAHADUR: 1 do
know whether he is right or I
wrong. Anyhow | ..

not
am

Surt BHUPESH GUPTA: Both are
right.

Surt LAL BAHADUR: But I am
sorry I have to differ on one point
in regard to that matter. Small-scale
industries are absolutely essential but
when I am talking about small-scale
industries, I would like to divide them
into two parts—he medium-size
industries and small-scale industries.
Under our technical definition small-
scale industries are those which
employ 100 workers with an invest-
ment capital of Rs. 10 lakhs. That is
the maximum. We should concen-
trate on small-scale industries but I
would suggest another category of
industries, the medium-size industries
in which we may have 1,000 or 2,000
workers and the investment may go
up to Rs. 25 to Rs, 30 lakhs. So, we
should have medium-size industries
as well as small-scale industries and
1 also agree with Shri Bhupesh Gupta
that consumer industries could be
developed in this sector. For example,
1 have a feeling and I am getting it
examined—] am not an expert on
this—whether we can take up under
the medium-size or small-scale sector
industries like cement, paper and even
machine tools. Of course the design-
ing of machine-tools is a difficult
thing; it is not so easy but we can
have .

Surr N, R, MALKANI: Food pro-
cessing can be taken up in this.
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village and cottage dustries; per-
haps even in this too.

So I have just mentioned three
examyples, cement, paper and evern

machine-tools and I remember thail
during the war days a large numbel
of machine-tool factories came up—
that was in the last war—but they
died becoause necessary encouragemen.
wag not given to them after the war
ended. So there is the possibility et
even  nachine-tools  being  made
through small-scale industries. I have
asked the Ministry to examine this
matter and if it is possible to do it
in the small-scale seclor, we can give
quite a number of new licences for
factories which could be dispersed
and set up in different parts of the
country. In so far as smali-scale
industries are concerned, I do not
think the difficulties that come up 1n
connection with the heavy industries
wiil be there. So it is important that
i{ we wani {0 industrialise the country,
we will have to go in more for these
small-scale industries because in the
present context, in our present finar
cia! position with d fficulties in
foreign exchange availability, though
we give the highest priority to some
of thesze heavy industries which are
most vital, we have to concentrate
on the development of small-scale and
medium-size industries. In fact this
will revolutionise our people, indus-
trialise our people mentally if we set
up small-scale industries and spread
them throughout the country but my
difference with Bhupesh Guptaji is
when he says that it should only be
done in the public sector. It is not
correct, I might tell him that .

Symi BHUPESH GUPTA: I did not
say everything should be there. The
dominant position must be there; the
new undertakings should, as far as
possible, be in the public sector.

Sarr LAL BAHADUR: Well, I was
referring to another matter. He said
something the other day, when asking
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a question about the small machi-
peries exhibition which was organised
here by the Americans, and 1 told
him that day that to connect those
exhibitions with the investment of
American funds in the couniry was
not quite correct. He did not put
those questions quite correctly or in
a relevant manner. He is right in
this sense that a team had come
which wanted to discuss with private
industrialists and if they agreed, they
were prepared to consider whether
they could invest funds in India. It
was a separate matter and the organi-
sation of the cxhibition was done
separately. Therefore I thought I
should take this opportunity to make
it clear. What Shri Bhupesh Gupta
had said that day was somewhat
different and therefore I wanted to-
clear up the position.

Now, I am glad that he says that
the small-scale industries should not
all be in the public sector. What
Bhupesh Guptaji has to remember is
that at the present moment our urgent
problem 1s to solve unemployment. It
is one of the most important pro-
blems. And with this unemployment
problem at the back of our minds,
we will have to keep the small-scale
sector especially open to any new
entrepreneur who wants to come in
and set up a new industry, If the
Government has to do it, they must
find the funds, rupee finance as well
as foreign exchange. Some of these
projects which I have just now men-
tioned and a few others may cost us
not less than 1,300 to 1,500 crores of
rupees. In fact we have a feeling that
the ailocations for industries in the
Third . Five Year Plan should be
roundabout Rs. 1,500 crores. Of cour<e,
they are still considering but they are
finding it difficult to make that full
allocation. So either the Government
should concentrate on the heavy
industries first and naturally do less
for the small-scale industries or if we
take up the whole small-scale sectior
within Government’s purview, then
we will have to cut down some of
these projects or the allocations made
for these projects. But as we attach

-~
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great importance—and you also, hon.
Members of this IIouse, do it—I feel
that a balance will have to be struck.

Mz. DEPUTY CHAIRMAN: Half an
hour is over.

Serr LAL BAHADUR: Just five or
six minutes more, Sir. If you have to
strike a balance, you have to keep the
field of small-scale industries open to
individual entrepreneurs. If necessary,
Government also can take part in it.
In fact, generally the Government’s
policy is to help the small entrepre-
neurs in different ways. Industrial
estates are there; we provide power;
we provide shops, and help them in
other ways. Similarly, we give
machinery on a hire-purchase basis
and other assistance is also given.

Dr. R. B. GOUR: To what cxtent
will the Government incur liability
under the new scheme of the Keserve
Bank guaranteeing the loans to small-
scale industries by commercial banks?

Surt LAL BAHADUR: Government
will guarantee in cases where Gov-
ernment consider it advisable. In case
there is a failure, Government will
hive to undertake the whole res-
ponsibility. We have to do it. These
small people have not got the finance
anc the Reserve Bank will not give
them the loan unless it is guaranteed
by some authority.

Dr. R. B. GOUR: The scheme is that
the Reserve Bank will guarantee that
Joaa and the loan has to be advanced
by the commercial bank.

Surt LAL BAHADUR: It comes to
the same thing. We want to assist
the small entrepreneurs and we want
thut o larger sum should be allocatled
for small-scale industries in the Third
Five Year Plan. The main difficulty
bas been the shortage of raw mate-
rial. We are not getting enough raw
material to suply to the small-scale
industries. During the last three or
four years, our engineering industry
has come up very well. They have
been able to export some of their
goods, sewing machines; electric fans,
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ec. But their main difficulty is that
they do not get adequate steel. They
arc not able to get non-ferrous morais,
1f we get enough steel, the production
cI engineering industries, it is said,
would easily go up by 100 per cent
riere than what we are manufacturing
tuday, There are the export possi-
Lilities. The importance of small-
scale industries is, no doubt, there,
ba, the raw, material has to be pro-
vided and necessary facilities have to
be given by Government.

1 shall not take more time of the
Heuse, I would merely say that it
will not be correct to say that an
expert committece should be appointed
for this purpose.

Dr. R. B. GOUR: Excuse me, the
hon. Minister .

Mr. DEPUTY CHAIRMAN: Order,
order.

Dr, R. B. GOUR: It is an important

. national problem that he is speaking

on. My point abou! banks refusing
to .,

Mr. DEPUTY CHAIRMAN: 1t is a
different matter.

Dr. R. B. GOUR: The whole insti-
tutional structure for financing the
irdustry

Mr. DEPUTY CHAIRMAN: The
Budget .s com.ng. You can take it up
then.

SHr1 LAL BAHADUR: Before I con-
clude, I m'ght also mention this: Dr.
Gour may not agree with me, but I
also attach enough Iimportance to
cottage and small-scale industries,
because it gives partial employment, if
not full emp oyment,

Shri Malkani said that the food
processing industry should also be
taken up in the small-scale industries
sector. I have no quarrel on that.
It should be done. But the coitage
industries organisation feels that the
work in many of the processing in-
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dustries could be done by hand, whe-
ther it is milling of rice or extraction
of oil or even making gur. For that,
as stated by him, manpower is in
abundance and we cap utilise it. Even
the village and cottage industries.
friends do not rule out the use of
power. In fact, they have appointed
a committee to go into this matter to
see whether small tools, etc. and even
spinning wheels, could be utilised with
power and utilised for the advantage
of the spinner. So, that aspect iz also
very important.

I, therefore, suggest to the hon.
Mernber not to press his Resolution,
because what is needed is not a com-
mittee of experts. Every aspect is
before us. In fact, if for a short while
the opinions of other experts are kept
aside, it will not do us much harm.
Expert opinion is available in the
Planning Commission or is obtained.
There are economists. There are
technicians. Then, we consult so many
bodies and ultimately the States are
consulted. And then Parliament is
consulted. All the aspects are taken
into consideration and fully thrashed
out in these meetings. In the cir-
cumstances, the setting up of a com-
mittee will unnecessarily lead to
further delay. We have to prepare
our Plan. In fact, in the middle of
March we are going to have the
National Development Council meet-
ing in which the details of the Third
Five Year Plan will be presented.
‘So, in the circumstances, I do not think
it would be advisable to set up any
such committee.

Dr. A, SUBBA RAO: I am thank-
ful to the Members for their partici-
pation in the discussion. I am really
thankful to the Minister for his en-
lightening speech. But I cannot un-
derstand the opposition of certain
Members, the way they attributed
motives to our Party, and the way—
I could not understand a Membar’s
speech because he talked in Hindi—
he attributed certain motives to me
personally, saying that we are trying
to create feelings of North versus

[ RAJYA SABHA ] of economically under- 2046

developed States

South. That was not my in‘ention at
all. But you will have to take into
account the feelings that are there.
You cannot simply gloss over it or
brush it aside. There are certuin
people there in the South—it is a very
unheal hy trend-—who are trying to
util se this regional disparity for their
personal interests. Anyway, they are
creating a sort of disunity in our coun-
iry. 1 am saying that that is gaining
ground. So. unless this regional dis-
parity is removed, you are creating
more and more scope for those persons
to raise it and the unity of the coun-
try will be spoiled. That is the point
that I wanted to stress. It is not a
question that we are interested in
creating that sort of feeling. We are
not interested in creating regional
ideas. Even as our Minister has just
point out, it is a question of .

Surr J. S. BISHT: But they do it
even on the ground of language, not
only economic disparity.

Dr, R. B. GOUR: Because language
crea’es certain difficulties for them.

Mr. DEPUTY CHAIRMAN:
order.

Order,

Dr. A, SUBBA RAO: It is not a
question of language alone. For
example, within a particular State if
there is a minority community and if
that minori‘'y region is not properly
developed by that State, that gives
scope to those people of the minority
community to raise the cry that the
majority community is not looking to
their interests. And that creates cer-
tain problems there. That is the pro-
blem which I wanted to pose. It is
not a question of our raising certain
regional ideas or regional Chauvinism,
This disparity definitely creates scope
for it.

Now, Sir, the suggestion for an
expert Committee was made because,
in my opinion, the possibilities of
different regions for setting up indus-
tries have not been properly gone into,
That was my idea in suggesting an
expert Committee—to go into the pos-
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sibilities of the various regions, the
avauability of raw materials there, the
possibilities of seiut.ng up particular
types of industry, and so on, We feel,
even at the governmental level, in the
respective States that there is a great
possibiiity of setting up certain indus-
tries there, to which the Central Gov-
ernment or the Planning Commuission
have not given proper cons.deration.

Again, with regard to this private
sec.or, when you take into considera-
tion the different areas and States,
why is it that there are more indus-
trialists who are coming forward to set
up industries in Bombay or in Madras?
Why are the industrialists not so en-
thusiastic to set up industries in the
backward areas? What 1s the difficul-
ty facing the industrialists there? How
can it be set right? That was the idea
behind my suggesting an expert Com-
mittee. I was citing the example of
Kerala because I know more about
Kerala. 1 do not understand, nor am
I expected to understand, the pro-
blems of other States. I hoped that the
Members who would participate in
this discussion would highlight the pro-
blems of their respec.ive States and
then pose the problems to their Gov-
ernment so that they can be remedied.
That is why I concentrated on Kerala,
and it was not with any idea of posing

only Kerala’s problems and of no other
Stales.

Wi‘h regard to this particular pro-
blem, the previous Kerala Govern-
ment found it d.fficult to set up certain
industries there. So the industrialists
there wanted the Government also to
contribu'e some amount in the share
capital. That was not acceded to by
the Planning Commission. They have
got their own reasons. Because of
that, the industrialisation of Xerala
suffered somewhat. So, the Committee
I suggested could go in to that question
with the different States, see what
their problem was, what their diffi-
culty was, and suggest ways and means
to solve that problem.

Sir, I do not want to lengthen this
discussion, nor is it my intention to
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pinpoint or to put all the blame on
the Government or on the Planning
Commission. But the fact remains
even today—and it has been accepted
also by the Planning Sub-Committee
of the A.IC.C.—that regional dispari-
ties are still existing even affer nine
years of planning and even afte
twelve years of our acceptling the In
dustrial Policy Resolution. It 1is a
fact. So, we must go into the actual
problems and difficulties of the diffe-
rent regions and then set them right.
We must create the necessary condi-
tions there. For example, I know
about the possibilities of setting up
many power projects. That is one cf
the important things. Even 1 think
that that Sub-Committee has recom.
mended that the necessary conditions
for the setting up of industries have to
be created in those States by way of
power and other things. So, each
State will have different possibilities,
and our State, Kerala, specially can
produce this power very cheaply. So,
it would have been advisable for this
Committee. if it had been set up. to
see the extent to which power can be
generated there in Kerala. The same
consideration will apply to the other
States, and the Committee could
suggest ways and means to decrease
this regional disparity. That was my
irtention, and there was no quesion of
any linguistic chauvinism or parochia-
lism or anything of that sort. It was
only to highlight the backwardness of
certain regions that I had wanted this
Resolution to be discussed.

I want one clarification with regard
to equalisation of coal price. I think
it will go a long way in helping the
industrialists to start certain indus-
tries in these backward areas. Coal
is such an important commodity for
industrialisation .

Tee MINISTER oFr COMMERCE
(Surr N. KaNuNGo): There are many
other sources of power.

Dr. A. SUBBA RAO: That is true,
but the point is that the Estimates
Ccemmittee has made that recommen-
dation and so the Government can
accept it. Just as you have accepted
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price equalisation for steel, you can |
also accept price equalisation for coal.
That is my suggestion. These sugges-
tions could be gone into by this
Committee, and that was the only idea
behind my Resolution. I do not intend
to press this Resolution. It has
served its purpose. It has highlight-
ed perhaps the problems of the back-
ward regions. I would have been glad
if some more Members from thc
different backward regions had parti-
cipated in the debate and had highligt-
ed their problems so that they can be
rectified,

Sir, I beg leave to withdraw my
Resolution.

*The Resolution was, by leave, with-
drawn.

Mr. DEPUTY CHAIRMAN: Then
the next Resolution. Mr. Panigrahi is
not here. The next one.

p—

RESOLUTION RE. NATIONALISA-
TION OF THE GENERAL INSU-
RANCE BUSINESS

Srrr BHUPESH GUPTA (West Ben-
gal): Sir, on behalf of Shri N. C.
Sekhar, I move the following Resolu-
tion :

“This House is of opinion that the
general insurance business in the
country should be nationalised.”

Sir, this again is an important
subject, and in sponsoring this Resolu-
tion we have done so not with a view
merely to highlighting the need for
nationalisation of the general insu-
rance but with the object of pressing
this demand of ours. Sir, we hope
the House will consider this proposi-
tion in its entirety and from the point
of view of the national economy as
a whole.

*For text of the Resolution, wvide

cols. 1951-52 supra.
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Sir, we are discussing this question
towards the end of the Second Five
Year Plan, and we are now approach-
ing a bigger Plan, the Third Five Year
Plan. Naturally we have now to keep
the perspective in view when we
submit this suggestion.

Sir, a few years ago after a lot of
agitation in the country which was re-
flected in the pressure of the Congress
Party as well, the Government was
obliged to come forward with a mea-
sure for the nationalisation of life
insurance. You will remember, Sir,
that when in 1952-53 or so we had
been advocating the nationalisation of
life insurance, there was stiff opposi-
tion from the Government Benches,
and it was not until a certain scandal
came to light and became the subject-
matter of widespread controversy and
discussion in this House and in the
other House that the Government de-
cided to do something about it. I
mention this fact because even in the
matter of nationalisation of life insu-
rance the Government did not take
the initiative. The Government moved
in the matter somewhat tardily and
resisted the suggestion for nationali-
sation. When they did it, they did it
partly under the compulsion of certair
irresistible facts and partly due fc
growing pressure in the country fo
such nationalisation. Ever since the
life insurance business has beer
nationalised, the employees of the
general and life insurance busines:
and other sections of the public havi
been systematically demanding tha
the general insurance business also b
nationalised and that there is no logi
in retaining this sector of insurance 1
private hands while the major secto
viz, the life insurance business, ha
been brought under the State secto
I know that that again is resisted nc
only by big business, but also by th
Treasury Benches. So far, they hav
made no case against it; they hav
made no case in favour of their stan
that this general insurance busines
should remain in the private secto
Sir, in this connection, let me straigh
way point out that those people wh
prophesied in the course of the dis





